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News item “Lettuces Prevents CuiMr”

7241. SHRI MOHD. ASRAR AH
MED: Will the Minister of HEALTH 
be pleased to state:

(a) whether Government’s attention 
has been drawn to a newaJtem 
captioned “Lettuces prevents cancer" 
in Hindustan Times, dated the 6th 
July, 1980;

(b) if 30, what steps Government 
propose to take in thig regard; and

(c) whether any research will be 
carried out in this regard?

THE MINISTER OF STATE IN 
THE MINISTRY OF HEALTH (SHRI 
NIHAR RANJAN LASKAR): (a)
Yes. Cancer afflicting various sites 
have multi-factoral etiological basis. 
As such it would not be justifiable to 
assume that foods containing adequate 
amount of Vitamin-C, and less of salt* 
would inhibit the process of carcino
genesis, specially of gastric cancer. 
However, heavy salt in the diet has 
been incriminated as an important 
etiological factor in the causation of 
gastric cancer in countries like Japan. 
High content of nitrites in leafy vege
tables, including lettuce leaves, have 
been incriminated as important ingre
dient of the diet as related to gastro
intestinal cancer.

(b) and (c) No special action is 
called for.
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Central Standing Committee m  
Rmral Unorganised Labour

7243. SHRI CHHITTUBHAI 
GAMIT:

SHRI C HITT A BASU;
SHRI AMARSINH V. 

RATHAWA;
Will the Minister of LABOUR 

be pleased to state:
(a) what are the objectives of the 

Central Standing Committee on rural 
unorganised labour and who are the 
members;
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(b) how many meetings were held 
in the last two years and what are 
their achievements; and

(c) whether there is any decision 
to formulate any legislation to pro
tect farm workers and if so, the 
details thereof?

THE MINISTER OF STATE IN 
THE MINISTRY OF LABOUR (SHRI 
T. ANJIAH): (a) to (c) The objec
tives of the Central Standing Com
mittee on Rural Unorganised Labour 
are to advise Government on matters 
relating to improving the living and 
working conditions of rural unorga
nised labour and promoting their 
organisations. The members of this 
Committee represent workers a n d /  

employers organisations, members of 
Parliament, Central Ministries and 
Departments, the State Governments, 
Institutions, Organisations and indi
vidual/social workers engaged in and 
associated with the welfare of agri
cultural workers in the country.

During the last1 two years, two 
meeting of the Centarl Standing 
Committee were held, the first on 29th 
January, 1979, and the second on 9th 
July, 1980. In its first meeting on 29th 
January, 1979, the Central Standing 
Committee set up three su b -c o m m it

tees to report separately on:

(i) the framework of a Central 
Bill to regulate the wages and con
ditions of employment 0f agricul
tural workers and to provide a 
machinery for the settlement of dis
putes and claims;

(ii) the procedure and practices 
in identifying and freeing bonded 
labourers and recommend what im
provements could be brought about 
to make them more effective;

(iii) the administrative and legal 
measures necessary to strengthen 
the organisation of rural workers
and give proper attention to rural
workers, training and education.
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